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Declaratibn or Assets and Liaﬁilities

1 MUNTL: KUMAR

......................................................

L U . 7 Sﬂ""‘ﬂ[ son/daughter/wife of $H£V9”9A‘EFRSI‘3HNT »,.

; "Ycai's, t'J'eIong_i_ng" b QMF&LFG‘(‘LSLAW&HGSGW‘Q#H

service and presently working as QFFTCEﬁTTENfDﬂf‘/T ........... S s iven

5 ]
i

movable assets |

_hereinAbelbw the .dé__;'tails"of the asséts (ini:nqvab}é,I E:ﬁo\ka'blé, bank balance, etc.) or myself, my spouse

in Jgil)'ﬁlljﬁlijé indicating the extent of joint ownership will also have tobegiven)

claims / interests

Sl Desci‘ipti_-q‘n‘j‘ [ Self : Spoﬁse name (s) Depcm.iant-l‘ Depéndarit—i Depqi]daﬁt-f_’;_:r_ <
i) 7| Cashi:isissy Aot g ‘ _ :
0 Jem s e [ s
| Deosttss [ e e ST s IR
" |Banks, FinangiallSOT /L | ¢ ey
| |Institutions - And| g7yae ViDHAN | T
iR R
Debentures . -and =
~|shares ¢ in A e =
Companies ) o
(iv) Othey‘:‘ financial
- | institutions, NSS, i . i 5 Y ‘
Postal  Savings, 21 Faie s 3
ey LIC Policies, etc X e -
(v) |Motor ,_Vehi(_:lés ' B
(details of make,| ;
Blc.) " o s -
(vi) Je\'yelll.e.ryr (give| . : -
" |details of weight| 20 g
and value) %S e
: ) GoLD : il B -
(vii) | Other -assets,
such as values of = i = %3 = =2

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock , Exchange in -

respect of listed companies and as per books in the case of non listed companies should be given.*
Dependant here means a person substantially dependent on the income of the employee.
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i ..Details-ﬂf-Immovableassets-- M e

[Note: Propeities in joirit ownership indicating the extent of joint ownership W|ll
have to be indicated]

also

SI. | Description | Self Spouse name (s)| Dependant-1 | Dependant-2 | Dependant-3
No.

(i) |Agricultural Land
- Location (s)

- | = Survey number(s)
- Extent (Total ; i i
measurement) i e
- Current market value

(i) [Non-Agricultural Land
- Location (s) |
- Survey number(s) SR S : R
- Extent (Total i :

measurement)

- Current market value

(iii) [ Buildings (Commercial
and residential)

- Location (s) i
- Survey number(s) i re :
- Extent (Total o : _ —
measurement) ‘ e S
- Current market value

| (iv) |Houses / Apartments,
8o oo ; ;
- Location (s) S )
- Survey number(s) : bR Senk
- Extent (Total ' , ’
measurement) E : -
- Current market value

) Othe.t_‘ (s.uch as
interest in property)

@) 4 glve herem below the deta:ls of my liabxhtles / over dues to pubhc ﬁnancm[ mvt. 1f1c>ns and

government dues:-
[N ote Please gwe sepa1 ate detalls for eaah ltem]

Name & m:ldrcss of Bank/ - Amount outstnndiné s -

Sl Descuptlon 3 s : B : . s
No. s e AL St ’ Financial Institutions(s) /- (177 el Lt R A Y i
el el GO G ) : Department (5) : el
('a)v_ () Loans from Banksl ; . 5- QUD_OD(Aft‘_'.’_ZiLﬁEH_) 2| s‘,Q_o /__
) r;gg‘n_sfm'm ﬁnancialinst'i_tutiohs_- TR R e P
.'(Ill) GovernmentDues - : _ : B e O
(a) dues to departments dealing with s PRt
govemment accommodatton : e T
(b) dues to departments dea[mg wnh F - : >
supplyofwate1 5 e : o

Mand g Sl




- Note: '

.(c) dues to_departments dealing with_ e Z
. supply of electricity B ey :
(d) dues to departments dealing with
telephones A A
(e) dues to departments dealing with =
governments transport (including
aircraft and helicopters) R iz
(f) Other dues, if any ( S A
() | () Income Tax including surcharge -
- [Also indicate the assessment year
upto which Income Tax Return filed. |N G( LPS 5 4—5‘? Gi :
Give also Permanent Account =
* Number (PAN)]
(i) Wealth Tax [Also indicats fhe
assessment year upto which wealth Pl
Tax return filed.] - : e
(iii) Sales Tax [ Only in case of
proprietary business] - o —~
(iv) Property Tax ; — ' j i 2]
 C " Personal Detail : Rl e
GPF/CPF/PRAN No. - L HOIES 365 211 [
Gender - M (M/F)
DateofBith . = [1]o]21]1]2 19 ]9 |9 | opmmryyyy)
Class/Group el s (A/B/C)
T R = | BTHRR, Learsmrr VE ASszrm By
(FuII Name e.g. B A. S - Bihar Admlnlstlattve Servxce 7- :
B. S S.: Bxhal Secxetauat Service etc)
Home District - g PMASTT PUR.

SR ¢ hérehy declare that the a bove details are true to the best of rﬁy I‘mdwledge‘ and be]ief. o

Sig:idtu1e m"m.f/"g‘—@i;.cﬁ’fd ............. e
Name of Employee mu VIL XVmp & 5 quN z

Placo PATHA. " Designtion: 5ppz e A'rtz:zﬁm.v,

Date:_ 06/0 9_1209_4_ Depanfment BZHAR LEGLS LA va&. Aggfmgqj

Please sign each page of the declaratlon Asset declaration form must be Ad size
white paper with computer typed (single side) in prescribed format.

Mond (e Guhos




